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In exercise oF the powers vested under Section 6 of the

‘-'-f..'w_"Jdmmu & Kaqhmlr Legal Services Authority Act, 1997 and in terms of

% v-lR_(_gulauon 3 of the J&K State lLegal Services Authority Regulations,

“1L-J98, the Hon'ble Chief Justice, Patron-in-Chief, State Legal Services

Authority has been pleased to reconstitute the High Court Legal Services

Committee as under;-
1) Hon‘ble Mr.Justice Hasnain Massodi
2) Mr.K.S.Johal, Senior Advocate

. 3)Mr.D.C.Raina, Senior Advocate

. 4) Mr.z.AShah, Senior Advocate

: : S) Ms. Arifa Jan, Advocate
~ 6) Mi& Nusrat Andrabi, Social Weorker

?’f Mr.Ajay Gupta, Judicial Officer
= tging Hegwtrar,Hagh Court Wing,
- Jammu) =

By Order.
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Registrar General
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All Concerned.

U

..... for-kind information of then’ Lordships.
Member Secretary, State Legal Services Authority.

& ..nahdrgc, NIC H|gh Court Wing,Srinagar.

. for mfofmat\on and further n/a.
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